
CENTRAL ADMINISTRATIVE TRIBUNAL 
CALCUTTA BENCN, 

No. 	O.A. 769 of 1997.. 	
DATE OF ORDER 48.1997. 

?RES4T 	HON°DLE DR. B. C. SARIIA. MEMBER (A 

E-ION BLE MR • D. PURKAYASTfL; MENDER (J 

SWAPAN KU1L LEY & C)RS 

VS. 

LJION OF INDIA & ORS. 

.pplint(s 	Mr. B1Chatterjee, counsel.. 
Ms. B. Wndal, counsel. 

Po: respondents 	None. 

After hearing Mr. B.Chatterjee, id. counsel for the applicant, 

and perusLng records, we are satisfied that it is ..a fit case for 

adjudication and accordingly, we admit this application for hearing. 

espondents shall file reply within tour weeks. 

2. 	Mr. Chatterjée submits that respondents rnaypromote some 

juniors superseding the instant applicants and, therefore, he 

prays for an interim order. V have considered the submission of 

Mr. thatterjee and we direct that any promotion given in the matter 

by the respondents shall abide by the 3rsult of th5 case. 

ME(J) 


